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DETENTION KND RELEASE OF MEMBERS

i 0 . Akl W S - —— . 8 A W S E & S N

The Lollowing mesuage dated 4. 8 96 addressed to the .
Hon'ble Speaker, Delhi Legislative ASsembly was received £rom
the Dy. Commissioner of Police, West District, New Delhi on
6.8496 3 S il :

~
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¥T have:the honour.to inform you that
S/Shri Jeet Ram Solanki and Sat Prakash

. Rana, Hon'ble Members of ‘lLegislative

i * assenbly, National Capital Territory of
: ~ Delhi have been detained on 4.8.96 at

3777 . 71245 hours and'ireleased at 1250 hours

b . on 4.8,96 under Section 65 'D.F.Act, 1978

‘ for non-compliance of the reasonable
direction of the Police Officer at
Nangloi Chowk in the jurisdiction of -

'-,P.S.Nanglol, West Dlstrlct, Delhl . \
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